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ORDER 

Learned Counsel for the Petitioner seeks some time to take steps 

in the matter in view of the fact that the victim has been left out as a 

party from the instant Petition. 

Not opposed. 

Considered and ordered accordingly. 

Crl. M.C. stands disposed of as withdrawn. 

Pending applications, if any, also stand disposed of. 

 

 

 

Judge 
09.04.2026 
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